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ORDER

Hon'ble Chairperson has been pleased to re-constitute the Benches to preside over
Court No. 1 and 2 at Principal Bench, New Delhi for the undermentioned dates :
16%™, 19% & 20 January, 2015
COURT NO. 1 : COURT NO. 2

Hon'ble Mr. Justice M. S. Nambiar, Judicial Member 2. Hon'ble Mr. B. S. Sajwan, Expert Member
Hon'ble Dr. D. K. Agrawal, Expert Member 3. Hon'ble Mr. Ranjan Chatterjee, Expert Member
Hon'ble Prof. A. R. Yousuf, Expert Member

AwNe

28, 29t & 30' January, 2015
COURTNO.1 . COURT NO. 2

Hon'ble Mr. Justice M. S. Nambiar, Judicial Member 2. Hon'ble Mr. B. S. Sajwan, Expert Member
Hon'ble Dr. D. K. Agrawal, Expert Member
Hon'ble Prof. A. R. Yousuf, Expert Member
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‘(Registrar General)
: National Green Tribunal
Copy for information to :
" Dy. Registrar cum PPS to Hon’ble Chairperson
PA to Hon'ble Members :
PS to Registrar General
PA to Dy. Registrar (Judicial)
Consultant (Admin. & Protocol)
 Assistant Registrar (Judicial-2)
. Consultant (Judicial-1)
Court Master of Court No. 1 & 2
Bar Association of NGT
10 Website of NGT 7 : _
11. Notice Board ; Al Pt T
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: (Registrar General)
National Green Tribunal

Hon'ble Mr. Justice Swatanter Kumar, Chairperson 1. Hon'ble Mr. Justice (Dr.) P. Jyothimani, Judicial Member

Hon'ble Mr. Justice Swatanter Kumar, Chairperson 1. Hon'ble Mr. Justice (Dr.) P. Jyothimani, Judicial Member



